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FIfOrST AT =T FATHT
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T3, 3573(37).— Fx 1T TLAHTE, FIT UF TEHEFT G IcATE HATT ARt qTrerheor =4, 1986 +
9w 3 & AT 9, FT U THERT @1 IcATe AAta A artaeer siterfeae, 1985 (1986 &1 2) #ir
ST 4 T IT-eITT(4) FTT T&T TRAT T TN Fd g, TH SATSGAAT 6 THT il qT@ o QT q Al AT
o ToTT SToraT SARTT straert aeh, ST Sft Iget 21, o forw [Mefertera &1 {0 va yoeha @rer 3Sca1s Aaia o
TTTERTOT o HEEAl o &9 # (A6 Fdl ¢ 3T o0 A & (o0 qaadi arforsg §31ad, AT d3hTT
STERAAT HEATF 1,37, 486 (31), ATLIE 12 3RTEd , 1986 H HHferied T Hemes Fdt g , AATd—

I AT H,
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AT 4 T IT-GTT (4) F 2 (F) F T2 Ageh
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“1.  I(eTe, AT,
FT 3T TEHERT @1 A& HITa TS TTrerehaor.
1T 4 T IT-GTT (4) F @< (@) & dgd I

2. FY e gamgFr, I,
FIT T PR FwTor HTr, (7<)
F o, 72 faee

ST 4 T IT-4TT (4) F @ () F qgad =T

3.  wAHH e, (FU Fr=tr), qaeT;”
T T, S99 |4, 9% faeet — 110001,

(@)  F AT 7 | 24 3T A9 Gafad TEeAt & v 9%, w9 Fufered w6 qear s gEteat
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“7. FATEHIL (ATI), a3,
F & T Fegror fawm,
FT 5o, 7% faeet

8. fAzers (Fata same - Ffw),
FriorsT fawm, T,
FTIOST X IRRT HATAF,
TS e, 7% faeeti

9. st geTg (), TEET;
FriorsT farwm,
TS WA, 95 faeetl|

10. &< 9=, qIH T,
=efie WA, TEd Hifd /R, 7% faeet — 110049.

11. e (srama-fHaa), LELDH
T 3T ATasita faaqeor e,
FT 5o, 7% faee

12. GATZHE (AT), RELSH
STHTHT ATHA [T,
T o, 72 fRee 1]
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14.
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15.

16.

17.

18.

19.

IGESES
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ECIUREEITH
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EECATENES

FATew 5T FT I, TR it = forfaes,
AT 17, 59 .09, T O (R 1e),

STeT® — 560025, FATEH TLHIT.

fAgere, (S=T 37 arforsy),

I AT FTioreT Ao,

e swa=, o wa= 9ta,,

f=aea=d - 695033, FT TLHIY.
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eTT 4 T IT-oTT (4) F @< (F.) F q&8q I

20.
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AT TTRAT,

AT FHTT AT TS,

T AT w11,
AT, 7% faeedt - 110 012.
EEEREENED

T TETHT &TE,

e JaT 85, TEISANT T,
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22. gae Ao, I,
ATATT TET F AgHrT Ao @9 forfies,
7 Tre, 7% fee={t - 110014,

23. HET AATHS, 3T,
IHATIS TAT AT T TR -
FAT G ATATET FTEETE T0g, #92- 570020.

24, AT HEH/IHAT, qI=|”

qas, € -2, HemSET uiam, sEdy (q), ges.

[T, &. 6/33/2017-E4T (THfY. IV)(TTE.1)]

o f. A, st aeewe

feoqur — e SAFIg=AT AR F TSI, FETIOr § HeAE L1486 (3), G 12 e, 1986 FT
TERTIATT 67 T ofF 3T =& ifaw o< seais 1.3, 857, AT 17 ®war 2025 g7 denfara f&rar w3 =m)

MINISTRY OF COMMERCE AND INDUSTRY
(Department of Commerce)
NOTIFICATION
New Delhi, the 1st July, 2026

S.0. 3573(E).—In exercise of the powers conferred by sub-section (4) of section 4 of the
Agricultural and Processed Food Products Export Development Authority Act, 1985 (2 of 1986), read with
rule 3 of the Agricultural and Processed Food Products Export Development Authority Rules, 1986, the
Central Government hereby appoints the following members to the Agricultural and Processed Food
Products Export Development Authority for a period of two years with effect from the date of publication of
this notification or until further orders, whichever is earlier, and for that purpose makes the following further
amendments in the notification of the Government of India in the erstwhile Ministry of Commerce number
S.0. 486(E), dated the 12" August, 1986, namely:-

In the said notification, -
(a) for serial numbers 1 to 3 and the entries relating thereto, the following serial numbers and entries shall
respectively be substituted, namely:-
Appointed under clause (a) of sub-section (4) of section 4:

“1. The Chairman, Chairman;
Agricultural and Processed Food Products Export Development Authority.

Appointed under clause (b) of sub-section (4) of section 4:
2. Agricultural Marketing Adviser, Member;

Ministry of Agriculture and Farmers Welfare, (ex officio)
Krishi Bhawan, New Delhi.
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Appointed under clause (c) of sub-section (4) of section 4:

3. Programme Director (Agricultural Technology), Member;”
NITI Aayog, Sansad Marg, New Delhi — 110001.

(b)  for serial numbers 7 to 24 and entries relating thereto, the following serial numbers and entries shall
respectively be substituted, namely:-

Appointed under clause (¢) of sub-section (4) of section 4:

“7. Advisor (Trade), Member;
Department of Agriculture and Farmers Welfare,
Krishi Bhawan, New Delhi.

8. Director (Export Products - Agriculture), Member;
Department of Commerce,
Ministry of Commerce and Industry,
Vanijya Bhawan, New Delhi.

9. Economic Adviser (Finance), Member;
Department of Commerce,
Vanijya Bhawan, New Delhi.

10. Joint Secretary, Member;
Ministry of Food Processing Industries,
Punchsheel Bhawan, August Kranti Marg, New Delhi — 110049
11. Director (Impex), Member;

Department of Food and Public Distribution,
Krishi Bhawan, New Delhi.

12. Adviser (Cost), Member;
Department of Consumer Affairs,
Krishi Bhawan, New Delhi.

13. Economic Advisor, Member;
Ministry of Civil Aviation, B Block, Rajiv Gandhi Bhawan,
Safdarjung Airport, New Delhi.

14. Ministry of Road Transport and Highways, Member;
Transport Bhawan, Sansad Marg, New Delhi.

Appointed under clause (f) of sub-section (4) of section 4:

15. Director, Member;
Directorate of Industries,
Department of Industries,
Government of Jharkhand.

16. Managing Director, Member;
Karnataka State Agricultural Produce, Processing and Export Corporation,
Limited, No. 17, General K.S. Thimmayya Road (Richmond Road),
Bengaluru — 560025, Government of Karnataka,

17. Director, Industries & Commerce, Member;
Directorate of Industries & Commerce,
Vikas Bhavan, Vikas Bhavan P.O.,
Thiruvananthapuram - 695033, Government of Kerala.

18. Director, Member;
Directorate of Horticulture,
Navbahar, Shimla — 2, Government of Himachal Pradesh.

19. Managing Director, Member;
Jammu & Kashmir Trade Promotion Organization,
Industries & Commerce Department,
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Civil Secretariat, Jammu or Srinagar, Government of Jammu & Kashmir.
Appointed under clause (g) of sub-section (4) of section 4:

20. National Professor, Member;
Indian Council of Agricultural Research,
Krishi Anusandhan Bhavan-II,
Pusa, New Delhi — 110 012.

21. Managing Director, Member;
National Horticulture Board,
Plot No. 85, Institutional Area,
Sector-18, Gurugram-122015 (Haryana).
Managing Director, Member;
National Agricultural Cooperative Marketing Federation of India Ltd.,

22. NAFED House, Siddhartha Enclave, Ashram Chowk,
Ring Road, New Delhi — 110014.

23. Chief Scientist, Member;
Council of Scientific and Industrial Research - Central Food Technological,
Research Institute, Mysore- 570020.

24. Additional Director/Professor, Member”.
Indian Institute of Packaging,
Mumbai, E-2, MIDC Area, Andheri (E), Mumbai.

[F. No. 6/33/2017-EP (Agri. IV)(Pt.1)]

PRIYA P. NAIR, Economic Advisor

Note: The principal notification was published in the Gazette of India, Extraordinary, vide S. O. 486(E),
dated the 12" August, 1986 and last amended vide S.O. 857, dated the 17" February, 2025.
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